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S.I..Re Orton statin attern of
Doordarsbll

62.SHRI AH ED . ATEL:
Willthe inisterofIN OR ATION
AND BROADCASTIN be pleased
tostate:

(a) whetheritisafactthat Staff
Inspection nithas sbitted its
report on staffin pattern ofDoor
darshanforitsi ple entation;and

(b)ifso, whati thereport and
whenitwillbei ple ented

DHE INISTER O IN OR A
TION ANDBROADCASTIN (SHRI
L. K. ADVANI): (a) and (b).

The Staff Inspection nit  has

sbitted  a report onstaffin
norsfor  Doordarshan  Kendras
(otherthanrelaycentres,postSITE
transittin centres and Base ro
dction rnts basedonprora e
co it ents, stdio and technical
facilitiesavailableandotherrelated
operational factors. Accordin to
these nors,there is shortae of
staffinso ecateoriesandsrpls
incertainothers. Thereco enda
tions adeinthereport,insofaras
theyrelateto rop A posts,have
beeni ple entedandthosepertain
in toothercateories willbei ple
entedshortly.

Board of Directors of adras Ail

ini  CORlpany

63.SHRI OTIR O BOS:
Willthe inisterofLAW, STICE
ANDCO AN A AIRSbepleas
edtostate:

(a)present positionofthe board
of directors of adras Al ini
Co pany;

(b) who areitsprincipal share
holders andn ber andvale of
sharesheldbyeach;

(c)total paid p capitalofthe
Co pany;

(d)vale ofitstrn over,year
wise, drin the lastthreeyears;

(e) whether certain parties are in

the fieldfor ainin controllin
interestinthe Co pany;and

(f)ifso,whatarethefactsthereof

THE INISTER O LAW S
TICE AND CO AN  A AIRS
(SHRISHANTI BH SHAN): (a)
State entisenclosed(Sate ent 1).

(b) State ent isenclosed(State
ent2).

(C) Thetotalpaid psharecapital
oftheco panyasperthe Annal
Retrn filed withthe Reistrar of
Co paniesason2967 is Rs.
,93,1,700.




